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Berkatta, Jain Temple at Pavapuri. Einthhori 
Bhadrakali temple, Petro, Kakolat and Usri-
Water falls and Dumduma Architecture 
(Satgavan) Rajglr Tourist Centre and for 
providing Tourist Guides at all these places? 

THE MINISTER FOR COMMERCE 
AND TOURISM (SHRt ARUN KUMAR 
NEHRU): (a) No. SIr. 

(b) Does not arise. 

(c) The development of tourism Infra-
structure. Including provIsion of transport 
1acilitles within the State IS primarily the 
responsibility of the State Government. 
However, the Department of Tourism, Gov-
ernment of India. assists the State Govern-
ments by organising Tourist GUide Courses 
(through the Regional Tourist Offices of the 
Government of India) In consultation with the 
State Government concerned 

Measures to check Bank Frauds 

5751 SHRI Y.S. MAHAJAN 
SHRI DILEEP SINGH SHU-

RIA: 
SHRI RAJMANGAL MISHRA" 

Will the Mmlsterof FINANCE be pleased 
to state: 

(a) the precautionary measures taken 
by the banks to check defrauding by their 
employees/officers In the initial stages Itself: 

(b) whether Government have exam-
Ined the effectiveness of these measures in 
checking such bank frauds; 

(c) rt so, with what results; 

(d) whether Government propose totake 
more stringent measures to check bank 
frauds; and 

(e) if so, the details thereof? 

THE MINISTER OF FINANCE (PROF. 
MADHU DANDAVATE): (a) Banks have 
books of instructions indicating precautions! 
checks which their staff should observe to 
prevent occurrence/recurrence of frauds. 
Banks are taking steps to strengthen the 
control mechanisms including the internal 
audit/inspection machinery and to make them 
effective so as to eliminate the scope for 
frauds and malpractices. Sanks have been 
taking a serious view of Irregularities com-
mitted by Its employees and initiate action to 
Inflict punishment befitting the seriousness 
of Iregularltles on the delinquent employees. 
They have been taking steps to ensure 
qUicker disposal of departmental enquiries. 
Banks have reViewed and revamped the 
Vigilance machinery, taken steps to tone up 
the control and supervision, strengthen 
management information system, follow-up 
and inspection/audit arrangements and for 
cleanng the arears In balanCing of books and 
reconCIliation of Inter-branch and other ac-
counts on a continuous basis so as to pre-
vent frauds In these areas. 

(b) and (cl. Yes, Sir. In all major fraud 
cases involVing Rs. 1 crare and above, 
Government examme the modus operendi 
With a view to checking the adequacy of the 
systems and procedures from the angle of 
preventing frauds. 

(d) and (e). Action Plan for anti-corrup-
tion measures have been deVised and 
monitored closely. A particular area of bank-
Ing operation is selected for study from the 
angle of preventive vi9ilance from time to 
tl[T1e on an ongoing basis. 

Purchased by DGS&D 

5752 PROF. K.V. THOMAS: Will the 
Minister of COMMERCE be pleased to state: 

(a) whether there is regional imbalance 
in the purchases by the Directorate General 
of Supplies and Disposals: 


